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DATE__OF ORDER__3__09,06,1999y .

Between $-
B.Chandrakanth Reddy

eess Applicant
And .

e
1, The Supdt, of Post Ofﬁ}ces,
Mahaboobnagar Division;’
Mahaboobnagar,

2. The Postmaster General,
Hyderabad Region, Hyderabad,
3. P.,Jagadeeshwar

s+ ¢+ Respondents

Counsel for the Applicant H Shri s,Ramakrishna Rao

Counsel for the Respondents 3 Shri v,Rajeswar Rao, Addl.CGSC

CORAM{

THE HON'BLE JUSTICE SHRI D.H,NASIR VICE=-CHAIRMAN

*

THE HON'BLE SHRI H,RAJENDRA PRASAD s MEMBER (A)

(0Order per Mon'ble Justice shri D.H,Nasir, vC ),

LA N J 2.



“. (Order per Hon'ble Justice Shri D.H.Nasir, Vice-~Chairman),

Heard at length the learned counsel for the rival parties,
It appears that interests of justice would be served if looking to
the facts and circumstances of the case, a direction is given
to the Respondent No.l to consider the scope for appointing the
applicant in a Group-D post in accordance with the rules and in

that case the applbcant shall not claim any right on the Group-C

post, Order accordingly.

2. The order of status-Quo granted on 11,3,1999 stands vacated,

0.,A, Disposed of, HNo costs,
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(H,RAJEND RASAD) , {D.H.NASIR)
Member (A) .- Vice~Chaiiman
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Dageds 9th_June, 1999 ol
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Dictated in Open Court,
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